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I'he above-mentioned borrower/ Co-Borrower/guarantor are nereby given a 30 days Notice to repay the
amount, else the mortgaged property will be sold on the expiry of 30 days from the date of publication of this
Notice, as per the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002. The
borrower’s attention is invited to the provisions of Sub Section (8) of Section 13 of the SARFAESI Act, 2002 in
respect of time available, to redeem the secured assets. Sd/-

Date:17.07.2022 Place: Rajasthan (Authorized Officer), Axis Bank Ltd

FORM G
INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
Name of the corporate debtor /S Jaipur Scientific Agriculture Solutions
Private Limited
Date of incorporation of corporate debtor | 27/09/2012
Authority under which corporate debtor is |ROC-JAIPUR
incorporated / registered
Corporate identity number / limited liability | U01122RJ2012PTC040263
identification number of corporate debtor
Address of the registered office and 2 DURGA VIHAR, RAM MANDIR, SITA BARI,
|| principal office (if any) of corporate debtor | TONK ROAD JAIPUR-302029
Insolvency commencement date of the | 28/04/2022 (ORDER UPLOADED ON WEBSITE
corporate debtor DATED 04/05/2022)

w(ro)

N

o o

7 | Date of invitation of expression of interest | 17/07/2022
8 |Eligibility for resolution applicants under | Details can be obtained by sending email at :
section 25(2)(h) of the Code is available | sbhansalico@gmail.com
at:
9 |Norms of ineligibility applicable under Details can be obtained by sending email at :
section 29A are available at: sbhansalico@gmail.com
10| Last date for receipt of expression of 11/08/2022
| linterest
11 | Date of issue of provisional list of 18/08/2022

prospective resolution applicants
12| Last date for submission of objections to |23/08/2022
provisional list applicants
13 Date of issue of information memorandum,| 28/08/2022
evaluation matrix and request for resolution|
plans to prospective resolution applicants

14 Date of issue of final list of prospective ~ |18/08/2022
resolution applicants

15 | Manner of obtaining request for resolution | The Prospective resolution applicants are requested to
plan, evaluation matrix, information send an email to : sbhansalico@gmail.com
memorandum and further information

16 | Last date for submission of resolution 22/09/2022
plans

17 | Manner of submitting resolution plans to | In electronic form on the email ID :
resolution professional sbhansalico@gmail.com and a hardcopy and a

password protected pen drive in sealed envelope by
speed postor by hand delivery

18 | Estimated date for submission of 01/10/2022
resolution plan to the Adjudicating

| |Authority for approval

19 | Name and registration number of the Sudhir Bhansali
resolution professional IBBI/IPA-01/IP-P01109/2017-18/11799

20 | Name, Address and e-email of the Sudhir Bhansali
resolution professional, as registered with |52,Sangram Colony, ¢-Scheme, Jaipur-302001
the Board Email ; sbhansalico@gmail.com

21/ Address and email to be used for Sudhir Bhansali
correspondence with the resolution 52,Sangram Colony, c-Scheme, Jaipur-302001
professional Email ; sbhansalico@gmail.com

22 | Further Details are available at or with Same as above

23 | Date of publication of Form G 17/07/2022

Sudhir Bhansali

Signature of the Resolution Professional

IBBI/IPA-01/IP-P01109/2017-18/11799

Date: 17/07/2022 RP Address: 52, Sangram Colony, C-Scheme, Jaipur-302001
Place: Jaipur For Jaipur scientific Agriculture Solutions private Limited
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CORRIGENDUM

In Form G published for Jaipur Scientific
Agriculture Solutions Private Limited on 17th July
2022 in this edition the date in Point no 14 is
inadvertently mentioned as 18.08.2022, it should
be read as 23.08.2022. Rest details will remain
the same.

Place: Jaipur Date: 18/07/2022

CASUDHIR BHANSALI

gz, Sangram Colony C Scheme Jaipur -

Resolutlon Professional
Regn No.: IBBI/IPA-01/IP-P01109/2017-

18/11799
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